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Manufacture of Sophisticated Weapons
in Ordnance Factories

2721. SHRI S. M. BANERIJEE :
Will the Minister of the DEFENCE be
pleased to state :

(a) what further progress has been
made to manufacture sophisticated wea-
pons in the ordnance factories ;

(b) whether any plan has been chalk-
ed out ; and

(c) if so, the broad features thereof ?

THE MINISTER OF STATE (DE-
FENCE PRODUCTION) IN THE
MINISTRY OF DEFENCE (SHRI
VIDYA CHARAN SHUKLA): (a)
and (b). It has been possible by the
Ordnance Factories to improve upon
the production of such weapons beyond
the targets fixed during 1971-72. These
Factories have chalked out a programme
to further increase the production rate
with a view to meet the entire require-
ments of the Army both by way of
whole weapons and spares.

(c) Increased production has been pla-
nned to be achieved by (i) resorting to
advance production planning through
provision of additional machines; (ii)
close supervision and control of manu-
facturing operations; and (iii) technical
training in the manufacture of intricate
and sophisticated components.
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Indo-British Agreement on AIR Charter
services

2724. SHRI S. A. MURUGANAN-
THAM: Will the Minister of
TOURISM AND CIVIL AVIATION be
pleased to state :

(a) whether the Indo-British agree-
ment on air-charter services between the
two countries has been extended for a
further period of three months upto
September, 1972 ;

(b) whether the existing agreement
which expired on 30th June, was itself
a three month extension of the earlier
agreement ; and

(c) if so, the reason why Govern-
ment have accepted for plece-meal
extension of the agreement instead of
going in for a long term agreement ?





